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Shastri's Demise 

1831. 8hrl ladrajlt GUPta: 
Shrl Yashpal Slarh: 

Will the Minister of Labour, Em-
ploymeat aad RehabUitatioa be pleas-
ed to state: 

(a) whether Government are aware 
that a number at company manage-
ments in West Bengal refused to grant 
a holiday in their respective concerns 
On the 11th JanU'3ry, 1966 the day of 
Lal Bahadur Shastri's demise; 

(b) whether it is a fact that the 
American-owned Ludlow Jute Mill 
has served charge-sheets and warning 
notices on those workers who abstain-
ed from work on that day; and 

(c) if so, the reaction of Govern-
ment thereto? 

The Mlalster of Laboar, Employ-
meat aad RehabUitatioa (Shri 
JarJlvan Bam): (a) to (c). A report 
has been called for from the Govern-
ment of West Bengal and is still 
awaited. Necesgary information will 
be laid on the Table of the House. 

Acqalsltloa of Laud for Fertiliser 
Factory, Naaral 

183Z, Shri Daljlt 8iDrh: Will the 
Minister of Petroleum aad Chemleals 
be pleased to state: 

(a) whether it is a fact thet the 
land acquired by the fertilizer factory, 
Nangal (Punjab) is lying unused for 
years; 

(b) whether there is a proposal to 
allot this land to the cultivators under 
the II Grow More Food Campaign; 
and 

(c) ff not, the reasons therefor? 

The MiDlster of Petroleum aad 
Chemicals (Shrl Alaresaa): (a) Area 
kept for the future expansion of the 
factory remained unused for some 
time. 

(b) and (c). Part cif the land which 
was unused has been placed at the 
disposal of the Punjab Government 
for allotment under the Land Utilisa-
tion Act and part of it has been 
brought under cultivation by ~he 
Fertilizer Corporation. Eftorts are 
being made to bring the rest under 
cultivation during kharif season. 

P~IC Scholarahlptl to Backward 
rna-

IBIS. 8hrl B. Ramaaatbaa Chettlar: 
Will the Minister of EdacatkID be 
pleased to state: 

(a) whether Government have for-
mulated any scheme for the grant of 
post-matric scholarships to the back-
ward classes; 

(b) if so, the salient features there-
of; and 

(c) the number and value of 
scholarships granted during the year 
1965-66? 

The Deputy Mlalster iD the MIals-
try of Edacation (8hrlmati Sounda-
ram RamachaDdraa): (a) to (c). 
Information il given In the statement 
laid on the Table of the House. [Placed 
in Librarll. See No. LT-5722/681. 

Graats to Political 8derers ID On-

1834. Shri Ramachaadra Ulalm: 
Shri DhaJeshwar Maeaa: 

Will the Minister of Dome Aftalrs 
be pleased to state: 

(a) the number of applications 
received from the political sufferers 
in Orissa for grantl by the Central 
Government during 1965-66; and 

(b) the amount of financial assist-
ance provided to them during the 
above period? 

The Deputy Minister la the MIals-
try of Rome Affairs (8hr1 Vldya 




